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(orders as per Hon. R. Balasubramanian, Member {(Admn.)

Heard Sri K. Sudhakar Reddy and $¥i'v. Rajes&ara Rao
b

~ learned counsel for the rival sides, i

2., 1In a similar case decided yesterday in 0R,920/92, this

: . }
Bench had directed the respondents to calculate the gubsistanc
[ .
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allowance taking into account the revision of the pay
scalesé@ﬁﬁﬁ%ﬁﬁ%ﬁét from 1-1-1986 since even during

suspension period the master-servant rslapion ship con-

tinues and have not ceased, Hence, in th£s case also

we give the same direction to the respondents to compute

and pay the subsistance allowance based om the revised

pay scales with effect from 1-1-1986, Arrears from 1-1-86 AN
also payable on the above basis,. “

3. ThE?ﬁﬁplication is disposed of with ﬁ@ orders as to

costs at the édmissian stage itself,
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Member (Admn,) o Member (Judl)

Dated _Oct 23, 1992 ’ L_i’”f“‘ _

Dictated in the Open Court Deputy RegTstrar(J)

g —

The Secretary, Union of India, }
sk  Min., of Defence, New Delhi. | .
- |

The Scientific Adviser to the Minister of Defence . \H%Méﬁ
DG Research & Development Dte., of Personnel
Ministry of Defence, DHJ PO New Delhi-ll.

The Director, Defence Electronics Research . lab,,
Chandrayanagutta Lines, Hyderabad-5, i
Cne copy to Mr.K.Sudhakar Reddy, Adfocate, CAT.Hyd.
rRoomand,

One copy. to Mr.N. , % .CGSC.CAT,.Hyd.
One spare copy.
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. THE HON'BLE MR.T.C NDRASEKHAR REDDY:
M(JUDL)
AND

THE HON'BLE MR.C.J.ROY s MEMBER(JUDL)

Dateds 2% -0 1992

" OBBBR/ JUDGMENT 3

¥

’R«Afﬂ%e7ﬁ7ﬁfﬁvﬁTNh
0.k NO, q)_c‘ [ﬁ)’____

T.A.No, t (wp. o

Admitted and 1nterlm directions
issuged.

Allgwed






